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Outward No.156 
Agricultural Produce Market Committee, 

Shevgaon 
Date: 30/1/2024. 

To, 
Mr. Balasaheb Janardhan Murdare, 
Plot No. 47 Opp. I.T.I.,  
Shevgaon.   

Subject:- Regarding verification of the Purchase Receipts under 
Agricultural Produce Market Committee, Shevgaon. 

Reference:  Your application dated 10/12/2023. 

Sir, 
Pursuant to your application referred herein above and the cited 

subject, you have submitted the aforesaid application along with Xerox 

copies of the Receipts bearing Receipt (Account Patti) No.3292 dated 

27.12.2015, Receipt (Account Patti) No.3388 dated 20.03.2016, Receipt 

(Account Patti) No.576, dated 16.11.2022 and Receipt (Account Patti) 

No.576 dated 01.09.2023 from Shri.Mahesh Hastimal Gandhi, General 

Merchant & Commission Agent for the verification of the said receipts.   

The Market Committee has examined the said Receipts from the 

records of the Committee and the Agricultural Commodities in the 

Receipts have not been registered with this Market Committee and no 

entry has been found in the Market Committee's incoming register. 

Similarly, they have not paid the market fee (Cess) on the agricultural 

produce mentioned in the said receipts to the Market Committee. 
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Therefore, the goods of the concerned farmers have not been received for 

sale in the Agricultural Produce Market Committee.   

The Market Committee has not found any kind of official 

information regarding the arrival of the goods of the concerned farmers in 

the Market Committee. 

Yours faithfully, 
Sd/- 

Incharge Secretary, 
Agricultural Produce Market Committee,  Shevgaon, Tal. 

Shevgaon, Dist. Ahmednagar. 

Round Seal:  
Agricultural Produce Market  
Committee,  Shevgaon, Dist. Ahmednagar 
Established on 1/6/1955 
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